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] i I /076,
No.F.(A-31)Comp. Appm -Admn.I(1§Qs)/2025/ .. .. G?)é ............. . Dated!..g ................ D‘B '
The 1I0O/DDO, T -
Accounts Branch, ‘ ' i
1

Central, 1HC, Delhi.

FT

Sub: Drawal of pay and allowances of Newly Appomtci Juniar Judicial Assistant
{compassionate grouids).

Ref.:  Order No. F.I/JJA(R-2024)/Admn.1I(HQs)/2025/57533-583 dated 11.11.2025.

In continuation to .above referred- to Orders of this off'ce,- Ms. Anjali- Sharma, HA

(compassionate grounds), whose medical fitness reports had not rcceaved were gr_antéd the drawal of

pay and allowances for a period not exceeding.two months without -2 Medical Certificate of Fitness in

relaxation of the provisions of F.R.10 and in uccordance with C'[mme 14.2(1), d’c' (4) of Gol's Orders.
Now. this office is in receipt of Medical L\‘a.-nmanan Reportv of Ms. Anjali Sharma, JJA

tiubulated befow), who has been declared FI'T'. “The details whercof dre as under:

. SL. | ROLL | NAME OF ; | DATEOF
NO. NO. ‘ CANDIDATE E FATHERS NAME { CATEGORY JOINING FiN or AN
1o l2m0sa0252 ANIALLSIARMA | SARENDER R 11.00.2025 AN

In view of the above, ll is ruqucstcd that her pay & aIlowanccs may "be granted accordingly, as

per rules, ] 3

.

(Suml L0124t
3pl. Judge, Elecfricity- 02f0fﬁcer-1n-charge
AdmlmsL;anon Branch-Il (HQs)
Tis IIa/art Courts, I)C[h!

. ;
No. F.1JA(R-2024)/Admn, II(HQS)/2025!£ 2)7 G “.-.... al -Dated: - 8 7 k’AN 2026

< Copy forwarded for information and nccess.iry action to; |
1
1. Pay & Accounts Office (through concerned Accounis Br anch), Ci ntral 'I‘HC Deth

;/Bgnch’ln Charge, LAYERS, THC, Deihi to upload this lctter on JAYERS.

ranch In-Charge, Website Commitice, THC, Delhi 10 upload thid letter on the web-site.

4. Branch In-Charges/Dealing Assistants of all other concerned Ol'ﬁces./Branchcs are instructed to
access this letter from LAYERS or Web-Sitce of this office since pppcr based circulation of all the

circulars/orders has been dispensed with vide office ordcr bcarmg no. 4417-4697/

Misc./Admn.lI(HQs)/2025 dated 20/01/2025. .-
3. Official concerned with Lhc instruction 10 access 1his lcm.r [rom lkjc LAYI“RS ar Web Site of this

office. =hE
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Spl. Judge, Elccty
Administtation Branc
Tis Hazari Courts,
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